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Central Administrative Tribunal, Principal Bench

Original Application No.2520 of 2001

New Delhi. this the 25th day of September,2001

Hon’ble Mr.Justice Ashok Agarwal ,Chairman
Hon’'ble Mr. M.P.Singh,Member(A)

Inder Mohan

s/o late Shri K.N.Sharma

r/o F-184 Moti Bagh-|

New Delhi-110021 - Applicant

(By Advocate: Shri Alok Gupta)

Versus

1.Unicon of India
Through the Secretary
Ministry of Home Affairs
North Block.New Delhi

2 The Joint Secretary (FFR) &
Chief Settlement Commissioner
Ministry of Home Affairs
Jaisal!mer House, New Dethi

3 The Joint Secretary-&-FA(H)
Ministry of Home Affairs,
North Block , New Delhi

4.The Director (R.1)-&-
Joint Chief Settlement Commissioner
Ministry of Home Affairs,
Jaisalmer House, New Delhi - Respondents

O R D E R(ORAL)

By Justice Ashok Agarwal .Chairman

Applicant has been holding the post of Senior
Accountant w.e.f. 16.9.83. He is an aspirant -for
promotion to the post of Assistant Settlement Officer (in
short “ASO’) which is a selection post. Though aforesaid
post of ASO has been lying vacant since 1.7.95, no DPC s
being held for considering officers for promotion to the
said post. Though DPC was convened to be held in
September,1885 and November,1888, the same had to be
adjourned. Applicant is the seniormost Senior Accountant.

He has been representing for helding of a DPC for

considering him for promotion. Copies of his




/dkm/

representations of 25.5.2001 and 25.6.2001 are annexed at

pages 22 and 25. No reply thereon has so far been given.
2. in the circumstances, Wwe find that interests
of justice will be duly met by dlSpOSlng of the present OA

at this stage itself even without issue of notices with a
direction to respondents to give their response to the
aforesaid representations after issue of a reasoned and
speaking order. This be done expeditiouély and within a
period of four weeks from the date of service of a copy of
this order. Present OA is disposed of in the aforestated

terms, with liberty.

( M.P. Singh ) Ashgk Agarwal )
Member (A) . Chairman




